Title: Need to conduct a CBI enquiry into the reported stock-scam involving central cooperative Banks of Nagpur,
Usmanabad and Wardha Districts of Maharashtra.
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SHRI PRABODH PANDA : Hon. Deputy-Speaker, Sir, through you | would like to draw the kind attention of the
House...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Panda, please wait. The hon. Member has raised a very important point.

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI RAM NAIK): Shri Kirit Somaiya has raised a very
important issue. | would ensure that the Finance Minister is informed of what he has said as early as possible.



